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HARYANA GOVERNMENT 
AGRICULTURE DEPARTMENT 

(FORESTS) 
ORDER 

The 31th, July, 1967. 

 
  No. 707-Agr-VII-67/19042.  In exercise of the powers conferred by section 

four of the Punjab Land Preservation Act, 1900, the Governor of Haryana is pleased 

to regulate restrict and prohibit the following Acts for a period of 25 years, with effect 

from the date of publication of this notification of in the official gazette in the area 

specified in the schedule to the Haryana Govt. agriculture department notification No. 

707-Agr.VII.67/18671   dated the 26.07.67 Namely :- 

1. The clearing of breaking up of land not ordinarily under cultivation prior to the 

publication of the Haryana Govt. notification No. 707-Agr. VII. 67/18671 dated 

26.7.1967 provided that the breaking of the land for cultivation on may be permitted 

by the Divisional Forest Officer Mohindergarh Forest Division Mohindergarh. 

2. The quarrying of stone or burning time at please where such state or time had 

been ordinarily been so quarried or burnt prior to the publication of the said 

notification except with the permission of the collector of Mohindergarh District who 

will consist the Divisional Forest Officer Mohindergarh Forest Division Mohindergarh 

before according such permission. 

3.  The cutting of trees of timber or the collection or removal or subjection to any 

manufacturing process of any forest produce other than grass, flower, fruit and 

honey, save for the bonafide domestic or agriculture purpose of right holders in the 

land; provided that the owners of the land may shall trees or timber after first 

obtaining a permit to do so from the Divisional Forest Officer, Mohindergarh Forest 

Division such permit will prescribe such conditions for sale as may from time to time 

appear to be necessary in the interest of forest conservation. 

4. The setting on fire of trees, timber, or forest produce. 

5. The admission herding, pasturing retention of ship goats and camels provided 

that in cases where sickness necessitates the keeping of goat for milk, Divisional 

Forest Officer Mohindergarh Forest Division may issue a permit at his discretion for 

the retention of limited No. of stall-fed goats to be specified for a specified period. 

     
 
 
 Sd/-              J.S. SAROHIA 
Divisional Forest Officer,   SECRETARY TO GOVERNMENT, 
HARYANA 
Mohindergarh Forest Division.    AGRICULTURE DEPARTMENT. 


